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Shri Joachim Alva: When TU Jets
are coming tin and Boeing Jets are
soon to come, may 1 know why we

have not got radar capable enough of
detecting every kind of storm?”

Shr1 Mohiuddin. 1 have already
<tated that most of the storms 1n
North India will be detected by this
equipment
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Mr. Speaker- Next Question
Shri A. M Tarig: Quesaon No 277

Shri Tangamani: Sir I request that
Question 282 also may be taken up
along with this

Mr. Speaker: Let me sce 1. Shrt
D C Sharma present?

248(A1) LSD-—2
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Anr Hon. Member: No

Mr. Speaker: Then T cannot allow
1t to be taken up

Shri Tangamani: Part of the answer
to this question 18 to b~ given by the
Previous question

*ir Speaker: That does not matter,
the hon Member 1s not nterested

Delhi Transport

+
277 SShn A M Targq:
" | Shri Bibhuti Mishra:
Will the Minister of Transport apd
Communications be pleased to state.

(a) whether Governmu 1t are aware
of the acute shortage of transport
facalitics 1n Dethy,

(b) 1f so, what step~ ate being
tuken to improve such facilities, and

(c) whether there . any proposal
16 1ncrease the numbe: of {wo-seater
stooters in Delht

The Minister of 7ZIransport and
Communications (Shr1 § K Patil).
(a) Yes There ic shortage of cheap
tiansport

tb) Steps have been taken to
daugment the existing flect of buses
with the Delhi Transp.it Undertak-
ing The State Tiansport Authority,
Delhi, 1= 1ssuing additional permits
for taxis and two-seate;  auto-rick-
shaws

(¢) Additional permits tor two-
seater auto-rickshaws arc bemng i.su-
«d by the State Transporl Autnority
Delni, as and when vareles  become
ayailable
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Shri 8. K. Patil: This is, Sir, the

nsibility of that Government and

ie Chiet Commissioner, end they

have got a programme of expanding
the facilities of transport.
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Shri Ansar Harvani: Is there any
proposal to hand over some of the
routes to private operators to make
up the shortage of transport facilitres
m the city?

Shri S. K. Patil: The hon Member
seems to have taken it from some re-
port that has appeared in the Press; I
have not received any intimation that
the Corporation is contemplating such
a step

Shri Ram Krishan: May I know
whether Government have received
any complaint against scooter drivers
that they refuse to carry passengers
through certamn routes?

Shri S. K. Patil: Generally, Sir, it
is the Chief Commussioner and the
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a . Member w 1
would enquire and place the M.
tion before the House.

Shri Tangamani: I find that there
are 550 four-séater scooters, which, are
known as phut phut, and I learn thpt
Government do not propose to {ssue
any more licences. In view of ,.the
fact that this system of f
very much used by the potot:nm ”,
may I know whether Government will
reconsider the question of issue of li-
cences?

Shri S, K. Patil: That is a suggestion
for action; we shall consider it

Shrl Vajpayee: I understand $hat
the Delhi Transport Authority a
to the Central Government for,a li;
cence to the tune of Rs. 13 lakhs to
import spare parts and the Canftral
Government has sanctioned anly &
licenge of Rs. § lakhs, May I know if
it 18 » fact; and, if so, will Gov
consider the desirabihity of increasing
the amount so that the spare parts
may be imported?

Shri §, K. Patil: They are not ex-
actly the same, what the licences
were applied for and what was given.
But the fact remains that the spare
parts are not available ‘Therefore,
the sickness in transport has increas-
ed, and we are seriously considering
what the hon Member wants

Dakotas

*278. Shrimati Mafida Ahmed: Wyl
the Minister of Tramusport and Com-
munications be pleascl to state whe-
ther Government have undertaken
any measures for replacement of
overaged Dakotas flying or  various
routes in the country”

The Deputy Minister of Civil
Aviation (Shri Mohiuddin): As I have
stated n reply to pa1t (c) of Starred
Question No 138, answered on
31-11-1858, the question of repjgce-
ment of Dakotas js under consider-
ation.





